& TEM No. 1- B Court No. 4 SECTI ON XVI
(for judgnent)

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO 1609-1610/2001

DULH N PADHARO DEVI Appel | ant (s)
VERSUS

| NDRAJEET Tl WARY & ANR Respondent (s)
Date :31/01/2008 This Petition was called on for judgnent today.
For Appellant (s)

M. Akhilsesh Kumar Pandey, Adv.

For Respondent(s) M. Usgra Shankar Prasad, Adv.

Hon' ble Dr. Justice Arijit Pasayat pronounced

Judgrment of the Bench conprising H's Lordship and Hon' bl e
M. Justice P. Sathasivam
The appeals are disnmissed in terns of the signed

Judgnent .

(Ganga Thakur) (Vijay Aggarwal)
PS to Registrar Court Master

Si gned Reportabl e judgnent is placed on the file.



